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The Deputy MIDl9ter ID the Mlnistn 
el llllormatlon and Broa4castlng (Slut 
&bam Nath): (a) No, Sir. 

(b) Does not anse. 

Bem.lD&"tO• Typewrlten 

2495. Shrl Blllhancbander Seth: 
Will the Minister of Commerce and 
IDdastry be pleased to state: 

(a) whether it is a fact that the 
Remington typewriters manufactured 
in India are sold to Government at 
more than 40 per cent. less price than 
to the firms and public in general; and 

(b ) il so, the reasons therefor? 

The Min.ister of Industry iD the Min-
istry of Commerce and Industry ( Shrl 
Kanango): (a) Yes, Sir. 

(b) As Government are the m ajor 
consumers of typewriters and place 
bulk prders on the firm and as Gov-
ernment have entered: into regular ser-
vicing contracts with them, the prices 
charged by Mis. Remington Rand or 
India Ltd., Calcutta to Government 
are lower than the prices charged by 
them to the firms and the general 
Public. Mis. R<>mingtons have re-
cently effected a reduction of 10 per 
cent. in the prices of their manufactur-
ed typewriters sold to the public. 
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Small Factories llSiDJ Nylon Fabrics 

249'7. Shri Kajrol.ltar: Will the Min-
ister of Commerce and lndustr7 be 
pleased to state: 

(a) w hether sm:iu factories us~ 
nYlon fabrics in Bombay city a.re faced 
wi th closure because of shortaj[e of 
yarn; 

(b) whether rates of yarn fixed by 
Textile Commissioner have resulted in 
great hardships to the small factories; 
and 

(c) if so, w hat stcpc arc being tnken 
to rationalise prices to give relief to 
factories manufacturing hosiery goods? 

The Minister of International Trade 
in the Ministry of Commerce and In-
dostry (Shri Manubhai Shah): (a) No 
such representation has been received 
by the Government. 

(b) Textile Commissioner has not 
fixed prices for nylon. 

( c) Does not arise. 

Memorandum b:r the Federation ol 
Indian Chambers of Commerce and 

Industry 

2498. Shri P. C. Borooah: Will the 
Minister of Commerce and IndastrJ 
be pleased to state: 

Cal whether the Federation ol 
Indian Chambers of Commerce and 
L"ldustry has reeeritly submitted a 
memorandW:n to the Prime lllinlnit 




